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[T, &. NHAI/PIU-Surat/15-Bridges/LA/2024/3D]
g s aET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 22nd April, 2026

S.0. 2006(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, SO No.6004(E) Dated:24/12/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for construction of additional structure / bridges (widening), maintenance, management
and operation of NH48 in the stretch of land from Km. 230.680 to Km. 250.000 in Taluka Mangrol & Kamrej, District
Surat in the state of GUJARAT,

And whereas the substance of the said notification has been published in “ The Times of India” and “Gujarat
Samachar” both dated 20.01.2026; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has submitted
its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers conferred
by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land specified in
the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling within the NH48 in the stretch of
land from Km. 230.680 to Km. 250.000 in Taluka Mangrol & Kamrej, District Surat in the state of GUJARAT.

State: GUJARAT |[District: SURAT

SI. No. Survey/Plot Type of Land |[Nature of Land Area Name of Land
Number (in Hectares)|| Owner/Interested
Person

L1 | 2 L s L 4 | 5 [ 6 |
|Taluk: Mangrol |
|Village: Moti Naroli |

1 238 (0Old Survey Government Gaucher 0.0465||Government
Number 211) 238 (0Old Survey
Number 211)

|Taluk: Kamrej |
|Village: Dhoran Pardi |

2 17/1 Private Agriculture 0.0062|[Navinbhai
Champakbhai,
Harishbhai
Champakbhai,
Rajeshbhai
Champakbhai,
Induben
Champakbhai,
Mohiniben
Jashwantbhai,
Hemant
Jashwantbhai,
Twinkle
Jashwantbhai,
Bhumikaben
Jashwantbhai,
Minaxiben
Champakbhai,
Damyantiben
Champakbhai,
Jyotshnaben
Champakbhai
17/1

3 548 Government Road 0.0054||Government
548

4 67 (Old Survey Private Non- 0.0087||Pravinbhai
Number 315) Agriculture Govindbhai

67 (Old Survey
Number 315)

5 77 (Old Survey Private Agriculture 0.0161||Vashantiben Widow
Number 311/K) of Govindbhai
Gordhanbhai,
Pinkiben Govindbhai,
Nishaben Govindbhai,
Shitalben Govindbhai,
Hiteshbhai
Govindbhai,
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HILT =T TSI AT

Bhaviniben
Govindbhai, Daluben
Widow of
Himmatbhai
Gordhanbhai,
Dineshbhai
Himmatbhai,
Dipakbhai
Himmatbhai,
Parvatiben
Himmatbhai,
Arunaben
Himmatbhai,
Hasumatiben
Himmatbhai,
Geetaben
Himmatbhai,
Meenaben
Himmatbhai,
Kartikbhai
Ranchhodbhai,
Jignasha
Ranchhodbhai,
Falguni
Ranchhodbhai
77 (Old Survey
Number 311/K)

6 78 (Old Survey
Number 317)

Private

Agriculture

0.031

Naynaben
Parshottambhai
Panchani w/of
Bharatbhai Kanubhai
Desai

78 (Old Survey
Number 317)

|Village: Kathor

7 Road

Government

Road

0.0627

Government
Road

[Village: Kholvad

8 1617

Private

Agriculture

0.0022

Abdul Hamid Yusuf
Kazi, Ismail Yusup
Kazi, Ibrahim Yusuf
Kazi, Aaysa Yusuf
Kazi, Gulam Hussien
Ismail Dindar,
Mahamad Amin
Ismail Dindar, Rabiya
Ismail Dindar,
Ibrahim Mohamad
Jasat, Ahmad
Mohamad Jasat,
Kashimbbhai
Mohamad Jasat,
Abdul Samad
Mohamad Jasat,
Ismail Mohamad
Jasat, Zulekha
Mohmad Jasat,
Ayubbhai Mohmad
Jasat, Saraben
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Mohmad Jasat,
Mohmad Rafik
Mohmad Amin Kazi
1617

3134 Private Agriculture 0.0689|[Ibrahim Mahmad,
Yusuf Mahmad, Soyb
Mahmad, Abbas
Mahmad, Saleha
Widow of Ahamad
Mahamad Vepari,
Mariyambibi Ahamad
Vepari, [shmail
Ahamad Vepari,
Abdul Aziz Ahamad
Vepari, Abdul Ray
Ahamad Vepari,
Abdul Samad
Ahamad Vepari,
Asma Ahamad
Vepari, Zubinisha
Ahamad Vepari,
H.U.F. Abdul Samad
Ahamad Vepari,
Faizal Musa Vepari,
Saad Musa Vepari,
Fatema Musa Vepari,
Farhana Musa Vepari,
Jamila Musa Vepari
3134

3167 Private Agriculture 0.0039||Shailesh Maganbhai
Gondaliya
3167

Total|| 0.2516|| |

[F. No. NHAI/PIU-Surat/15-Bridges/LA/2024/3D]
SHAIKH AMINKHAN, Director
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